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Title: The Minister of State (Independent Charge) of the Minstry of Development of North Eastern Region and Minister of
State in the Minstry of Parliamentary Affairs made a statement regarding Government Business for the week commencing

the 4th March, 2013 and submissions made by Members.

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION AND MINISTER OF STATE
IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): With your permission Madam, I rise

to announce that Government Business during the week commencing today, the 4th of March, 2013, will consist of:-

10.Further discussion on the Motion of Thanks on the President's Address.
11.General discussion on the Budget (Railways) for 2013-14.

12.Discussion and Voting on: -

(1) Demands for Grants on Account (Railways) for 2013-14.
2) Supplementary Demands for Grants (Railways) for 2012-2013.
(3) Demands for Excess Grants (Railways) for 2010-11

13.Introduction, consideration and passing of related Appropriation Bills.

14.Consideration of Resolution seeking approval of the recommendation contained in the Third Report of the Railways
Convention Committee (2009) on "Rate of dividend for 2012-13 and other ancillary matters."

15.General discussion on the Budget (General) for 2013-14.

16.Discussion and Voting on: -

(1) Demands for Grants on Account (General) for 2013 -14.

2) Supplementary Demands for Grants (General) for 2012-2013.

(3) Demands for Excess Grants (General) for 2010-11
...(Interruptions)

MADAM SPEAKER: Hon. Members, submissions may be laid on the Table of the House.

...(Interruptions)
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*SHRI S. SEMMALALI (SALEM): I may kindly be permitted to make the following submissions today:-

1.  Need to take necessary measures to make Cauvery River a pollution free river under National River Conversion
Plan (NRCP) by allocating sufficient fund for cleaning the river and dredging the silt from the Mettur Dam.



2. Need to take necessary measures to provide an exclusive power grid project for southern states to ease the exiting
corridor congestion through the Union Government had already assured on the floor of this House long back but
not implemented so far.
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* Laid on the Table



